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STATEMENT ON MAJOR RECOMMENDATIONS 

CONTAINED IN TIlE REPORT OF TIlE ENERGY 

SURVEY OF INDIA COMMrIT.EII 

The Minister of Slate In the MInistry 
·of Petroleum and Chemicals and of 
Planning and Social Welfare (Sbrl Radlu 
Ramalah): On behalf of Shri Asoka Mehta 
I beg to lay on the Table a statement nn 
major recommendations  contained in the 
report of the Energy Survey of India 
Committee 1965 along with the details of 
action taken or proposed to be taken 
thereon. [Placed ill Lihrary. See No. LT-
1445167.] 

RECOMMENDATIONS OF TilE ENQUIRY 

COMMITTEE ON SMALL NEWSPAPERS 

The Minister of Informallon and Brood-
asting (Sbri K. K. Shall): I beg to lay 
·on the Table a statement of thirty-four 
recommendations of the Enquiry Com-
mittee on Small Newspapers and Govern-
ment's decisions thereon. [Placed In 

Library. See No. LT-1446/67.J 

INDIAN TELEGRAPH (FOURTH AMENDMENT) 

RULBS 

The MInIster of Parliamentary Aftaln 
and Communications (Dr. Ram Snbhq 
SIngh): I beg to lay on the Table a copy 
-of the Indian Telegraph (Fourth Amend-
ment) Rules. 1967. published in Notlllca-
lion No. G.S.R. 1124 in Gazette of India 
dated the 29th July. 1967. under sub-
section (5) of section 7 of the Indian 
Telegraph Act. 188S. [Placed In Libra,.,. 
See No. LT-1447/67J. 

ANNUAL ADMINISTRATION REpORT OF TIlE 

DELHI DEVELOPMENT AUTHORITY FOR 
1965-66 

The MlDlster or Wmb, Rou .... g and 
Supply (ShrI J ....... th Ran) I I  beg to 
lay on the Table a copy of the Annual 
Administration Report of the DeIhl 
Development Authority for the year 1965-
66 nnder section 26 of the Delhi Develop.-
ment Act, 1957. [Placed in Library. See 
No. LT-I448/67.] 

EMPLOYl!l!S' ,PRoVIDENT FuNDs {FIFTH) 
AMENDMENT) SamME 

1be MInIsIer of SlIfe In Ihe MIDIIIry 
.. ~. E ~ ......... OIta-

dOD (SbrI L N. MUhra) I I beg to lay OIl 
the Table a copy of the Employees' Pr0-
vident Funds (Fifth Amendment) Schemo, 
1967. published in Notification No. G.S.R. 
1103 in Gazette of India dated the 22nd 
July. 1967. under sub-section (2) of IleCtiOD 
7 of the Employees' Provident Funds Act. 
1952. [Placed in Library. See No. LT-
1449/67.J. 

NOTIFICATION UNDER THE CuSTOMS ACT 

The Minister of State In the MInUtry of 
Finance (Sbri K. C. Pant): I beg to lay 
on the Table a copy of Notification No. 
G.S.R. 1176 published in Gazette of India 
dated the 5th August. 1967. under section 
159 of the Customs Act, 1962. [Pla"lId 
in Library. See No. LT-14SS/67.J 
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Mr. Speaker I Half a dozen itema have 
been covered. I am not aoIna beck to 
cover them again. 
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